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STATISTICAL INFORMATION REGARDING COMMERCIAL CASES PENDING IN THE COMMERCIAL COURTS FOR THE MONTH OF APRIL-2022.

ANNEXURE-A

INSTITUTION FOR THE DISPOSAL FOR THE MONTH OF
MONTH OF APRIL APRIL
INSTITUI
PENDENCY AS| Average No. of
SL | NAME OF THE NAME OF THE COURT ey | TRANSF | FRESH | TION TRANSF DATA ON days taken to
NO DISTRICT BALANCE THROUG MADE 30.04.2022 :
ERRED |INSTITU H DISPOSAL| ERRED | o (CLEARANC -04. decide the case
ouT E
(U/s9) | TION | o, ore
R
1 High Court of Karnataka 365 0 43 0 10 ) 0 12 386 3 Months
28 days
DISTRICT JUDICIARY
. .. . 2 Years
LXXXII Addl.City Cl\.fll and Sesions 520 0 01 6 29 1 0 0 524 5 Months
Judge, Bengaluru City. CCH-83
18 days
LXXXIII Addl. City Civil and Sessions L Year
Y 440 0 33 3 19 2 0 0 455 8 Months
Judge, Bengaluru City.CCH-84
1 day
LXXXIV Addl. City Civil and Sessions 1 Year
Y 235 0 30 0 27 0 0 0 238 1 Month
Judge, Bengaluru City.CCH-85
4 days
LXXXV Addl. City Civil and Sessions 2 Years
327 0 34 0 76 1 0 0 284
Judge, Bengaluru City.CCH-86 2 2 days
1 BENGALURU |1 XXXVI Addl. City Civil and Sessions 331 0 39 9 21 o 0 0 351 4 1\43)(:1?;13
CITY Judge, Bengaluru City.CCH-87
9 days
LXXXVII Addl. City Civil and 1 Year
Sessions Judge, Bengaluru City. 353 0 24 7 34 0 0 0 350 4 Months
CCH-88 29 days
LXXXVIII Addl. City Civil and 1 Year
Sessions Judge, Bengaluru City. 407 0 34 5 30 2 0 0 414 3 Months
CCH-89 8 days
LXXXIX Addl. City Civil and Sessions 2 Years
535
Judge, Bengaluru City. CCH-90 543 0 31 1 37 3 0 0 18 days
LII Addl. City Civil apd Sessions 0 0 0 0 0 0 0 0 o 0
Judge, Bengaluru City.
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NO DISTRICT BALANCE THROUG MADE 30.04.2022 .
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ouT E
(U/s9) | TION |, pANSFE
R
5 |BAGALKOT Prl.District & Sessions Court 58 0 0 0 7 0 0 0 51 6 Months
Bagalkot 6 days
3 |BELAGAVI Prl.D1st1j1ct & Sessions Court, 61 0 13 0 9 0 0 0 72 9 Months
Belagavi 14 Days
Prl. Dl'StI'lCt and Sessions Judge, 0 0 0 0 0 0 0 0 o i
Ballari.
4 |BALLARI o . 1 Year
IV Addl. D'1str1ct & Sess10n§ Judge, 315 0 3 1 19 0 0 0 300 1 Month
(Commercial Court), Ballari
4 days
I Addl. District and Sessions Judge 1 Year
: g¢ 0 0 10 308 6 0 0 0 312 1 Month
BENGALURU Bengaluru Rural.
5 14 days
RURAL
X Addl. District & Sessions Judge, 615 0 49 0 34 311 0 0 319 9 Months
Bengaluru Rural 24 days
6 |BIDAR Prl.District & Sessions Court, Bidar 549 0 1 0 1 0 0 0 549 3 Years
14 Days
CHAMARAJANAG |Prl.District & Sessions Court 1 Year
7 ) . ’ 117 0 0 0 5 0 0 0 112 2 Months
AR Chamarajanagara
10 Days
CHIKKABALLAPU |Prl. District and Sessions Judge 1 Year
8 '. 8% 431 0 8 0 7 0 0 0 432 8 Months
RA Chikkaballapura
2 Days
CHIKKAMAGALU |Prl. District and Sessions Judge 1 Year
9 '. 8% 97 0 6 0 4 0 0 0 99 9 Months
RU Chikkamagaluru
29 Days
10 |cHITRADURGA Prl..Dlstr1ct & Sessions Court, 3 0 1 0 0 0 0 0 ° )
Chitradurga
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I.Addl.District & Sessions Judge 7 Months
’ 616
Dakshina Kannada, Mangaluru 592 0 54 0 29 0 0 23 Days
11 DAKSHINA
KANNADA 4dl &S 4 1 Year
IV.Addl.District essions Judge
’ 8 0 54 0 46 0 0 896 22 D
Dakshina Kannada, Mangaluru 88 ays
12 |DAVANAGERE Prl.District & Sessions Judge, 544 0 29 0 7 0 0 559 8 Months
Davangere 7 Days
C . 2 Year
zﬂ' Dlztmt & S?SIS o 252 0 2 0 16 0 0 238 10 Months
ourt,Commercial Court 19 Days
13 [DHARWAD
V Addl. District & Sessions Judge 6 Months
17 0 0 34 13 0 0 0 200
Dharwad (Sitting at Hubballi) K 13 Days
14 |cabac Addl. District & Sessions Court, 041 0 29 0 5 0 0 0 265 9 Months
Gadag
c . 1 Year
15 |HASSAN Prl District & Sessions Judge, 980 10 0 0 7 0 0 0 983 8 Months
Hassan 5 Days
c . 1 Year
16 |HAvVERD Prl.D1§tr1ct and Sessions Court 108 0 9 0 4 0 0 0 106 5 Months
Haveri 5 Days
17 |KALABURAGI Prl D1str1c‘F Judge, Commercial Court 37 0 1 0 0 0 0 0 a8 )
Kalaburagi
18 |[KODAGU I AddL. District & Sessions Judge 136 0 40 0 1 0 0 0 175 217’]{36:;8
19 |koLar Prl.District & Sessions 35 0 3 0 6 0 0 0 32 7 Months
Judge, Kolar
20 |KOPPAL Prl. Dist. & Sessions Court, Koppal 25 0 0 0 0 0 0 0 25 -
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. . . 7 Months
21 |MaNDYA Prl. District & Sessions Judge, 35 0 3 0 9 0 0 0 86 24 Days
Mandya
Prl.District & Sessions Court, 219 0 36 0 3 0 0 0 252 8 Months
Mysuru 16 Days
22 |MYSURD 11 AddL. District & Sessions C 1 Year
- District & Sessions Court, 472 0 44 0 2 0 0 0 514 3 Months
Mysuru 10 days
23 |RAICHUR PrI:Dlstr1ct & Sessions Court, 27 0 7 0 0 0 0 0 34 )
Raichur
04 |RAMANAGARA Prl.District & Sessions Court, 4 0 0 0 1 0 0 0 3 9 Months
Ramanagara S days
. . . 1 Year
g;l:Dlstnct & Sessions Court, 492 0 6 0 4 0 3 0 41 9 Months
ivamogga. 12 Days
1I Addl.Dlstrlct & Sessions Court, 38 0 3 0 1 0 0 0 40 3 Months
Shivamogga. 10 Days
25 |SHIVAMOGGA 1111 ) 4dl. District & Sessions Court 1 Year
Shivam, 1StrCt & Sessions Lourt, 46 0 0 0 1 0 0 0 45 6 Months
ivamogga. 5 Days
. . . 2 Years
\Y% Addl.Dlstrlct .&,.Sessmns Court, 04 0 9 0 9 0 0 0 24 5 Months
Shivamogga (sitting at Sagar) 22 Days
I Addl.District & Sessions Court, 23 0 3 0 5 0 0 0 21 1 Year
Tumakuru
26 |TUMAKURU II Addl.District & Sessions Court, 04 0 1 0 3 0 0 0 22 6 Months
Tumakuru
VI Addl.District & Sessions Court, 26 0 0 0 1 0 0 0 25 6 Months
Tumakuru
. . . 5 Months
27 |UDUPI Prl.District & Sessions Court 155 0 30 0 14 0 0 0 171 9 Days




Page 5

INSTITUTION FOR THE

DISPOSAL FOR THE MONTH OF

MONTH OF APRIL APRIL
INSTITUI
PENDENCY AS| Average No. of
E(L, NADN::T%I:JFHE NAME OF THE COURT § :ff;ﬂ‘; TRANSF | FRESH |, 11ON TRANSF DATA ON days taken to
THROUG MADE 30.04.2022 (decide the case
ERRED |INSTITU H DISPOSAL| ERRED | oo |CLEARANC ecl
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R
UTTARA C
28 KANNADA Prl. District Court. Karwar 28 0 0 0 0 0 0 0 28 -
I /.\.ddl. Dist. & Sessions Judge, 17 0 0 0 0 0 0 0 17 )
Vijayapur
II.Addl. Dist. & Sessions Judge, 16 0 9 0 1 0 0 0 17 6 Months
29 |VIJAYAPURA Vijayapur 5 days
H{Addl. Dist. & Sessions Judge, 17 0 0 0 1 0 0 0 16 1 Year
Vijayapur 14 Days
I\(.Addl. Dist. & Sessions Judge, 20 0 0 0 0 0 0 0 20 )
Vijayapur
30 |YADGIR Prl.District & Sessions Court, Yadgir 7 0 1 0 0 0 0 0 8 -
1 Year
Total 10714 10 682 367 526 320 4 o 10923 2 Months
19 Days




